
Central Administrative Tribunal,Principal Bench,

C.P,No, 145/96
in

£UA. No. 217^92

New Delhi, this the 6th day of Dune, 1996

Hon*ble Sfflt.Lakshmi Saaminathan, Henber (3)
Hon*ble Shrl R.K^Ahooja, fteirtjer (A)

Shri R.C.Malik s/o Shri Ramji Das,
working as Director in 0GS4D,
resident at A»8l/3, SFS Flat,
Saket, New Delhi.

(By Shri Rama Krishana, Advocate)

Versus

*

Me Kiran Aggarwal,
Sectetary, Deptt. of Supply,
Minis ry of Cowie rce,
Nirman Bhawan,

New Delhi..

Shri R.N.Ghosh,
Director General Supplies 4 Disposals,
Deevan Tara Building,
Sansad Marg,

New Delhi.

(By None)

(Q R D E R (Oral)

....Petitioner

..Respondents

By Hon*blB Smt. L^shmi Swaminathan, Heeber (3)

After hearing the learned counsel for the petitioner for

some time, he seeks to withdrew this Contempt Petition. Hence,

the Contempt Petition is dismissed as withdrawn.

(R.K.Ahoo ' (Smt. Lakshmi Sw«
Member (3)


